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(iii) Ramagundem (Extn.) Stage -112 x (b) Two to Bhutan and' one to Japan. 

210MW 

(iv) Krishnapatnam TPS - 2 x 500 MW 

The tentative requirement of coal for 
these four new schemes mentione aboved 
would be 13.0 million tonnes. For the 
Manuguru STPS the logical source of coal 
supply is Manuguru area of SCCL It has not 
been possible to agree to the coal linkage for 
the power station due to non-availability of 
coal and the difficuhy demand - availability 
position in SCCL With regard to the other 
three schemes the question of coal linkage 
would arise after its feasibility time frame and 
other input parameters are firmed up and 
accepted by the Planning Commission vis-
a-vis other proposals and their inter-sa pri-
orities. 

[T rans/ation) 

DelegatIons sent by Planning Comml. 
sJon 

4589. SHRI RAJENDRA KUMAR 
SHARMA: Will the Minister of PLANNING 
AND PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) the numberof delegation sent abroad 
by the Planning Commission during the last 
two years; 

(b) the names of the countries visted by 
these delegations; 

(c) the amount spent by each delega-
tion;and 

(d) the results achieved therefrom? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION (SHRI H. R. 
BHARDWAJ): (a) Three, Sir. 

(c) (i) Japan: Rs. 1,74,4001- (ii) Bhutan: 
As. 72,5761- & Rs. 1,34.240/- respectively. 

. (d) Japan Discussion for closer coop-
eration in economic and other fields and also 
regarding Commemorative programmes for 
the 40th anniversary of diplomatic relations 
between Japan and India in 1992. 

Bhutan Commitment made regarding 
India's aid for Bhutan's Seventh Five Year 
Plan after discussion with H. M. the King of 
Bhutan and other officers of the Government 
of Bhutan. 

AgrlcuHural Work ... 

4590. SHRI RAJESNDRA KUMAR 
SHARMA: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Government of Uttar 
Pradesh has sent any new proposal to the 
Union Government for the welfare of agricul-
tural workers of the State; 

(b) if so, the details thereof; and 

(c) the action taken thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF lABOUR (SHRI PABAN 
SINGHGHATOWAR): (a) to (c). Information 
is being collected and will be laid on the 
Table of the House. 

[English1 

RoyaHy Paid by Eastern Coalfield Ud. 

4591. SHRI HARADHAN ROY: Will 
the Minister of COAL be pleased to state: 

(a) the amount demanded by the Gov-
ernment of West Bengal from the Eastern 
Coalfields limited on account of royalty dead 


